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WELCOME TO NEW MEMBERS

Mgr. CHAIRMAN: Before we enter
upon the business on the Order paper
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for today, I would like to extend a°
cordial welcome to all the new Mem-~
bers who have joined us. The pledge
that they have taken just now is of
special significance at the present
juncture of our nation’s history. A
pledge to bear {rue faith and allegi-
ance to the Constitution and to uphold
the sovereignty and integrity of thae
country has perhaps never been more
meaningful than today. During the
past fifteen years since we passed our
Constitution, this country has had to.
pass through many vicissitudes, politi-
cal, economic and gocial. We have not
merely lived througp these vicissitu-
des., it have gwmvived. them. with, a.
measure of purposeful achievement
which has evoked sympathetic admir-
ation from most other nations. The
Constitution guaranteeg to our people
social and economic justice and we
have still a long way to go in the ful-
filment of this guarantee. Every
Member who is chosen to this House-
carries with him the nation’s trust—a
trust that imposes momentous respon-
sibilities. The floor of the Parliament
is not a place for mutual recrimina-
tion or rousing of passions based on
party or political creeds. Our demo-
cracy can be sustained ang the hopes
and aspirationg of the vast millions of
our people fulfilled by hard, unselfish
and devoted work in Parliament. May
wisdom, tolerance and mutual respeck
guide our deliberations,

ORAL ANSWERS TO QUESTIONS

SPORTS sTADIUM IN CALCUTTA MAIDAN-

1, Surt RAMPRASANNA RAY:
Will the Minister of DEFENCE be pleas--
ed to state:

(a) whether the Government of
West Bengal have approached the Gov-
ernment of India for the release of’
land at the Calcutta Maidan for cons-
truction of g sports stadium; and

(b) if so, what decision Government

have taken in the matter?
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Tee DEPUTY MINISTER v THE
MINISTRY or DEFENCE (Sur! D. R
CHAvaN): (a) Yes, Sir.

(b) The Government of India had
agreed to hand over possession of the
land measuring 22:772 acres to the
Government of West Bengal out of
Calcutta Maidan for the construction
of a stadium, pending settlement of
terms and conditions. r

The question was linked to certain
other malters relating to Calcutta Mai-
dan which were under consideration
when the situation radically changed
on our Northern porders and the mat-
ter therefore was kept in abeyance.

We have recently received a commu-
nication from the West Bengal Govern-
ment in this connection gnd it is hoped
that an early decision will now be
taken. :

Suert RAMPRASANNA RAY: May
I know the exact location of the plot
which is likely to be transferred to
the Government of West Bengal for
construction of the stadium.

Surt D, R, CHAVAN: It is a part
of the Calcutta Maidan and it wili be
very difficult to give the exact loca-
tion. It is a big ground.

Surr B. K. GAIKWAD: May 1 know
whether the Government is gware that
lakhs of people are homeless in Cal-
cutta? Will the Government consider
giving this lang to those who are
homeless, for houses?

Suri D. R. CHAVAN: This land is
meant for the purpose of 3 stadium.
In view of the present emergency, 1
do not 'think we would be in a posi-
tion to give that land for houses.

Suri P. L. KUREEL URF TALIB:
Who will contro] this stadium, whether
the Indian Sports Council or the State
Sports Council?

Surt D R, CHAVAN: The demand
was made by the West Bengal Govarn-
ment for the construction of this sta-
dium and these are matters of detail.
1 have to hold discussions with the
persons. I would not be in a position
to give this information. f
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Serr NIREN GHOSH: May I know
whether certain vesteq interests in the
sports world have so long obstructed
the acquiring of land and the estab-
lishment of a sports stadium in Calcut-
ta and numerous reports also appeareq
in the press? May I know whether
the Government is aware of that and,
if so, whether they will take early
steps so that the stadium can be
built?

Surt K. RAGHU RAMAIAH: There
is no question of vested interests here,
The matter is one of correspondence
between the West Bengal Government
and the Government of India and
various details are to be worked out
We are not aware of any vested ine
terests coming in the way.

Surr A. D. MANTI: The Deputy
Minister veferred to the terms and
conditions. T would ask him whether
the Government is going to demand
market rates for the land which i~ go-
ing to be given or is it going to give
the land at ccncessional rates in view
of the fact that a gports stadium is in-
volved in this matter?

Sgrr D. R. CHAVAN: The land
would be given on lease on a nominal
price of Re. 1 per annum,

Surr EBRAHIM SULAIMAN SAIT:
May I know whether there is no other
sladium in Calcutta, and if there is,
why is 'this land required now when
there Is emergency in the country?

Surr D. R. CHAVAN: It is the de-
mane coming from the West Bengal
Government itself.

st TREAR AFEET 0 /W
qE A TEN TF TN FTAEAT A
za cifexm & St H @y
WRAaY ¥ FEEET 0F "g & A0
a7 ¢ AT Tad 2lemw 1o e
a9 B TG E | WE FEY W I
ot o gwer eEfeww R At
faaar & Sfem Fawar ¥ @@t e
g wadET ¥ 3W AR | q@AT A<



7 Oral Answers
i FTfaar g 7
Tifge
Rl

6 UF gy oy
TG @ TEEES T T a

Mr CHAIRMAN: (After a pause) I
think you are satisfied. Next ques-
tion.

TRAINING IN OPERATION OF SUBMARINES

~ *2, Sgrr BIREN ROY: Will the
Minister of DeFeNcE be pleased to refer
to the answer given 1o Unstarred
Question No. 1 in the Rajya Sabha on
the 11th February, 1964 and state:

{(a) whether Government have since
finaliseq plans to acquire from some
friendly sources 3 ‘submarine’ suitable
to train qubmarine operating crews for
coastal defence; and

(b) whether as a preliminary step
to the acquisition of a submarine, Gov-
ernment propose to get some naval
cadets trained abroad in the operation
of submarines and other modern ves-
sels for under-sea operations?

Tue DEPUTY MINISTER 1IN THE
MINISTRY or DEFENCE (SHrr D. R.
CravaNn): (a) No, Sir,

(b) Some officers and gailors have
been trained in submarines in the UK.
and some others are at present under
training.

Surr BIREN ROY: Is the Minister
aware that Pakistan i already in pos-
session of submarines from the U.S.
Arms Aid?

Surr D. R, CHAVAN: We are not
aware.

Surr BIREN ROY: 1If he was not
aware, is it a fact that the U.S. Gov-
ernment is giving arms aid to India
on the condition that these are not
utilised against Pakistan and with the
fact that Pakistan is operating sub-
marineg at the present moment, what
ia the purpose of this submarine and
against whom U.K. USA or China, is
it going to be used in the high seas?
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Surr D. R, CHAVAN: I have already
stated that we have no information
about Pakistan.

Mr. CHAIRMAN: You cannot ask
him about things he does not know.

Surr BIREN ROY: The Government
has no information about Pakistan....

Mr, CHAIRMAN: That is what he
says.

Suri BIREN ROY: Has India got
enough aircraft which are fitted with
depth charges or which can be fitted
with depth charges to protact our
coastal shipping from being attached
by the submarines?

Surr K. RAGHU RAMATAH: 1t is
a matter of operational detail which
1 am sure the House would not like
te discuss here,

Surt ARJUN ARORA: What ig the
purpose and justification of the train-
ing of the crew in the United King-
dom when the Government does not
have a submarine and does not see
any change of acquiring one in the
near future?

Sarrt D. R. CHAVAN: 1t is at the
preliminary stage. If we intend ac-
quiring submarines, it is necessary that
our crew should be trained.

Snrr A. D, MANI: I would like to
ask the Minister whether any approach
has been made to friendly Govern-
ments for the acquisition of sub-
marines on deferred payment or on
any other basis.

Surt K. RAGHU RAMAIAH: As al-
ready announced by the Defence Min-
ister, the Government are considering
the question,

Surt N. SRI RAMA REDDY: I
would like to know if in view of the
great importance of submarines whe-
their the Defence Department is think-
ing of manufacturing the submarines.
In today’s paper it i3 reported that
the hon, Minister Shri Y. B, Chavan,
spoke about the necessity of acquiring



